
26.04.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.

1. W.P.(CRL) 3317/2017 RAVINDER AKHIL SHARMA,ISHA AGGARWAL
VS GOVT.OF NCT OF DELHI RAHUL MEHRA,PRASHANT SINGH
& ORS. TUSHAR SANNU,NEELIMA TRIPATHI

SHIKHAR KHARE,MOTISH KUMAR SINGH
SAURABH SACHDEV

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.30 P.M. 

1. CRL.A.781/2016 RAMEEZ @ RAMISH AHMED ANURAG JAIN,AYUSHI SHARMA
VS THE STATE NCT OF DELHI RAJAT KATYAL 

2. CRL.A.1277/2014 MOHD.YASIR SARIN NAVED,AASHA TIWARI
VS STATE                

3. CRL.A.320/2015 STATE (GOVT OF NCT OF DELHI ) AASHA TIWARI,             
MOHD.FAIZAN & ANR JAVED AHMED,SARIN NAVED 

    HIGH COURT OF DELHI                            
    25 APRIL,2018                              REGISTRAR (LISTING)



26.04.2018                                FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 2.15 P.M.

29. CS(OS) 2554/2008          LAL MAHAL LIMITED            DEVANDER N. GROVER, VISHAL K.PANWAR, 
    I.A. 9251/2009            Vs. ABDUL GHAFFAR,   VISHRUT RAJ, RAMEEZ SIDDIQUI, KAILASH 
    I.A. 15631/2017               ABDUL GHAFFAR ABDUL REHMAN  VASDEV, EKTA MEHTA, SHREYANS SINGHVI,

SUMER SINGH SANDHU, LIMAYINLA JAMIR,
UMRAO SINGH RAWAT, DIVIJA RAJKHOWA

                         ********

                    COURT NO.  31
                    HON'BLE MR. JUSTICE SANJEEV SACHDEVA

       AT 10.30 A.M.

1.  ARB. A. (COMM.) 39/2016   INDEEN BIO POWER LIMITED    HIROO ADVANI, TARIQ KHAN, 
               Vs. M/S. EFS FACILITIES      NIKTA CHITALE, RANU PUROHIT,       
                              SERVICE (INDIA) PVT. LTD.   DHARMENDRA RAUTRAY, VASANTH RAJA,

TARA SHAHANI, S. BABULKAR,
SHASHANK  GARG,SETH DUA & 
 ASSOCIATES,R  VASANTH

*******
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